H TEM NO. 56 COURT NO. 9 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).15444/2013

(From the judgenent and order dated 04/02/2013 in CMAP No. 65581/
2012 of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

RAJENDRA SI NCH & ORS. Petitioner(s)
VERSUS
ROVAN CATHOLI C DI OCESE OF AGRA LTD. & ANR Respondent (s)

(Wth prayer for interimrelief and office report)
Date: 07/04/ 2014 This Petition was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA
HON BLE MR JUSTI CE V. GOPALA GONDA
For Petitioner(s) A. Sharan, Sr.Adv.
Vi vek Singh, Adv.
Shi vansh Si ngh, Adv.
Manoj Kr., Adv.

SSSS

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER
At the request of the counsel for t he
petitioners, list after two weeks.
The respondents, in the meant i e, are at

liberty to appear in the matter

(NAVEEN KUVAR) (S.S.R KR SHNA)
COURT MASTER ASS| STANT REG STRAR



